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CENTRAL ADMUflSTRKflVE TRJAL 

ER PA U LAM B ENCH 
Common Orier In 

O.A.Nos.32712007. 305107. 308107 and 307107 

Dated Thursday the 23 day ol August, 2007. 

CORAM: 

HON3LE SHR GEORGE PARACcEN, JUDCAL MEM8ER 

0.AMo.:32711 07 

Mini S. 
Section Officer (adhoc). 
Office of the Accountant General (A&E)Kera, 
Branch Offico ) Trichur 
Residing at No.35/983, Plakkat Lane, Thchur. 	.. PppUcant 
By Advocate MrT.C.G.Swamy 

V/E,. 
1 	Union of India represented by 

ComptroUer & Auditor Geineral of India 
New Delhi 

2 	ihe Accountant General A&E, Kr&a 
Thirunanthapuram 

3 	AntOny Hemmy Mathew 
• 	 Senior Accountant, preséntlyin the 

Office of the Accountant General (A&E)Kerala. 
• Trichur, Kerala. 	 ... r.spendents 

By Advocate Mr.TPM I Khan SCGSG 

9_.A.No:305/07 

P.G.Javakurnar 
• 	Section Officer(ad-hoc), 

Office of the Accountant General (A&E)Kerala. 
• 	 Kaloor, Emakularn 

Residing at No,C-10, Accountant General'c 
Office Staff Quarters, Kaloor, Emakulam. 	.Applicant. 
By Advocate Mr.T.C.Gswamy 

V/s 
1 	Union of India represented by 

Comptrofler & Auditor General of lid 
New Delhi 



- 	 __--------__ 	 __ 
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2 	The Accountant Generai A&E), Kerala 
Thirunanthapurarn 	 - 

3 	Aritony Hemmy Mathew 
Senior Accountant, presently in the 
Office of the Accountant General (A&E)KeraIa, 
Trichur, Kerala 	 ... Respondents 

By Advocate :Mr.TPM I Khan SCGSC(R 1&2) 
Mr.S.Radhakrishnan (R-3) 

p,AN o. :306/07 

V. S.Santhoshkurnar 	
ai 

Sr.Accountant, 
0/0 AG (A&E), Kerala, Kaloor, Ernakulam 
Residing at No.0-10, Accountant Generas 
Office Staff Quarters, Kaloor, Ernakulam. 	. . Jphcant. 

By Advocate Mr.T.C.G.Swarny 

V/s. 

I 	Union of India represented by 
Comptrofler & Auditor General of India  
New Delhi 

2 	The Accountant General A&E), Kerala 
Thiruvananthapuram 

3 	Antony Flemmy Mathew 
Senior Accountant, presenfly in the 
Office of the Accountant General (A&E),Kerala, 
Trichur, Kerala 

4 	Johry Mathew 
Sr.Accountant, 
Office of the Accountant General (A&E) ,Kerala, 
Main Office, Thiruvananthapurarn. 	... Respcndents 

By Advocate : Mr.TPM I Khan SCGSC(R 1&2) 
Mr. S.Radhakrishnan (R-3) 

- 



• 	I 
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Q&.No. :307/07 

NAVtswajit 
SrAccountant )  
Office of .  the Accountant General (A&E), Kerala, 
Kaloor, Ernakularn. 
Residing at Padakkara House, 
Sree Krishna Temple Road, KumbaiangL 
Kochi- 632 007. 	 Applicant. 

By Advocate Mr.T.C.G.Swamy 

V/s. 

I 	Union of India reprsented by 
ComptroUer & Auditor General of India 
New Delhi 

2 	The Accountant (3eneral A&E), Kerala 
Thiruvananthapuram 

3 	AnônyFlernmy Mathew 
Senior Aecountant, presently in the 

• 	 Office of the Accountant General (A&E)Kerala, 
Trichur, Kerai 

4 	ManojB. 
• Senior.Aecountant, 	•• 
Office of the Accountant General (A&E), Kerala, 
Kottayam 	 •• Repidents 

By Advocate •Mr.TPM 1 Khan SCGSO(R i&2) 
Mr.S.Radhakrishnan (R-3) 

The application having been heard on 2820Oi the 'Irthurmi, on the same 
day delivcred the following: 

(ORDER) 

HOn'bkShri G ore Parc}cen Judicial_Member 

• 	Al these OAs a r e identical in nature PJI the applicants are 

aggrieved by the very same /nnexure ,Ai Sectional Order dated 31512007 

by which the.y have been transferred to different stations. Counsel for 



/\pplcants has fa it iy suLintted I hat their gri evan 	arc 	being sorted out 

by the respondents themselves, and he would like to withdrawn these OAs. 

The respondents counsel has no objection for this course ofaction. 

Accordingly all these four OAs are dismissed as 'Mthdraw 

there shall be no orders as to costs 

GEORGE PARACKEN 
.1 	 JUDICIAL MEMBER 
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